Ol TEM NO. Mvt 2 COURT NO. 5 SECTION | X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
I.A NO OF 2012
I'N
ClVIL APPEAL NOS. 1175-1177 OF 2012
MARGARET ALMEI DA & ORS. ETC. ETC. Appel | ant (s)
VERSUS
BOVBAY CATHCOLI C COOP. HNG. STY. LTD. & ORS. Respondent ('s)
Dat e: 08/02/ 2012 This Interlocutory Application was nentioned
t oday.
CORAM :

HON BLE MR, JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN

For Appellant(s) M. Mikul Rohatgi, Sr. Adv. (MENTI ONED BY)
Ms. Shally Bhasin Maheshwari, Adv.

For Respondent (s) M. Shyam Di van, Sr. Adv.
M. Pratap Venugopal, Adv.
for MS. K J. John & Co.

M. Mahesh Agarwal, Adv.
for M. E.C Agrawal a, Adv

M. Abhi nav Vasisht, Sr. Adv.
Ni khi | Nayyar, Adv.

M.
Ms. Garinma Prashad, Adv.
M. P.S. Sudheer, Adv
UPON bei ng nentioned the Court nade the foll ow ng
ORDER
List the I.A on Mnday i.e. 13th February,

2012.

(VI NOD LAKHI NA) ( SAVI TA SAI NANI)
Court Master Court Master



